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OFFICE OF THE RETURNING OFFICER,
COUNCIL OF STATES ELECTION
CHHATTISGARH VIDHAN SABHA BHAVAN,
NAVA RATPUR, ATAL NAGAR

Biennial Electiqn to the Council of Stat_es to fill
Two Seats of the Member on the Retirement of the
Expiration of the Term of Office

Nava Raipur, Atal Nagar, Dated 26 February, 2026 (Phalgun 7, 1947)

NOTIFICATION

NO.- vidhan\R.S. Election\2026 (2)- In pursuance of the provision of sub-
section (1) of section 29 of the Representation of the People Act, 1951, I,
Manish- Sharma, the Returning Officer for the election by the elected
members of the Chhattisgarh Legislative Assembly to fill two seats in the
Council of States, on the retirement of two members on 09 April, 2026,
hereby fix, with the previous approval of the Election Commission the
Committee Room, (B Block, First Floor) Chhattisgarh Vidhan Sabha,
Nava Raipur, Atal Nagar as the place of poll at which a poll will be taken
in pursuance of the Election Commission’s Notification No.- 318/CS-
Multi/2026 (1), Dated 26 February, 2026.

Sd/-

(Manish Sharma)
Returning Officer.
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